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January, 1962. The construction of 
the staff quarters was started in July 
1962, and is almost completed. ' 

(b) The total cost incurred on the 
construction of Chancery building is 
Rs. 11,78.543. The constructiOn of 12 
staff quarters is estimated to cost 
Rs. 5,90,000. 

Post-war Reconstruction Fund 

1356. Shrl A. V. Rao~havan: Will 
the Minister Of Defence be pleased 
to state: 

(a) the amount now available with 
the various State Post Wax Recon-
struction Fund Committees: 

(b) steps proposed to augment the 
resources of the Fund Committee; 

(c) whether there is anv proposal 
to allot any amount from 'out Of the 
National Defence Fund; and 

(d) nature of assistance rendered 
by the different State Committees 
during the past five years and the 
amount involved? 

The Deputy Minister In the Minl~
try of Defence (Shrl D. R. Chavan): 
{a) A statement showing the amounts 
available in the various State Post-
War Reconstruction Fund as On 31st 
December 1962 iq laid on the Table of 
the House (Placed in the Libarary. 
See Noo LT-I053/63]. 

(b) The States have been requested 
to take suitable steps to augment the 
funds by: 

0) reducing the expenditure from 
the corpus .of the Fund as 
far as possible; 

(ii) by suitable Investments; and 

(ill) by obtaining donations from 
the pu,blic. 

{C) No, Sir. 

(d) The assistance rendeTed from 
different State Post-War Services 

~onstruction Funds falls generally 
i1IIto the following categories. 

(i) Educational concessions tOo 
ex-servicemen and their de-
pendents. 

(1) Stipends to ~hool and co!-
lege students. 

(2) Technical 
stipends. 

and Vocational 

(ii) Maintenance charges for dis-
abled ex-servicemen trainees 
in Queen Mary's Teclinical 
School, Poona. 

(iii) Medical aid to ex-service-
men suffering from T.B.llep-
rosy. 

(iV) Constructionimaintenance o~ 

rest houses. including lib-
raries. 

(v) Allotment of sewing machines 
to the widows of elt-service-
men. 

(vi) C-Onstruction of ex-service-
men wards in T.B. hospital. 
in the States 

(vii) Grant of loans to Coopera-0 

tive Societies of ex, service-
men set up for various pur-
po~e~ such as transport, 
housing, smalI scale indu9-
tries etc. 

(viii) Financial ~'oi.stanc~ to dill-
ahled ex-servicemen and 
their familie~. 

The amount spent from each Poqt-
War State Services Reconstrtoctil'n 
Fund during the past 5 years on 
such a.<;,.qistance has been called for 
from the different States °dn1 wm be 
laid on the Table of the HOU3e whf'n 
received. 

Explosion of Atom Bomb by Franl'e 

1357. Shrl D. C. Sharma; Will the 
Prime Minister be pleased to stat..!: 

(a) whetheT Fran~e ha~ npioded 
an atomic bomb in Sllhara; and 

(b) iflJO, the reactiOn or th(. Gov-
ernment of In1ia thereto? 



'I'he PrIme MInister aDd lUildstf'r 
01 External Mairs mild lHinhler of 
Atomic Energy \Shri Jawaiarilll 
Nehm): (a) France .. xplod~d a.., un' 
derground nuclear de'llce i\.' I:KKER 
in the Algerial'l Sahara on tile 18tt 
MaITh, 1963. 

(b) Government are oppu~d 10 all 
nuclear weapon tests in any envir-
onment by any country at any time. 
The Prime Minister ha~ alrf'ady made 
a ~atement regarding 'Ih", recent 
nuclear test in the S3hara CG:'lducte1 
bv France in the Loll 5a;:'118 Gll th~ 

25th March, 1963. 

Panchayat Industries in OrLc;sa Statf! 

1358 r Sbrl Ulaka: 
'\. Shri Ramchandra :Uailick. 

Will the Minister, uf Planninlt be 
pleased to refer to the reply given to 
Umtarreo'i Question No. 701 OJ! the 
16th May, 1962 and state: 

(a) whether the proposals rtceiv-
ed from Orissa Governm~nt for esta-
blishment of Panchayat Inc!ustr.e" 1'1 
the State have since been .:xahililed 
by the Planning Commission; It~d 

(b) if so, the results t~le~cof? 

The OeD'lty Mlni!lter In the I\Ilnl<;-
try of l,allour and Elnploym<.nt an,l 
for Plann;n~ (Shrl C. R. Patt'lbhJ 
Ea..,,,n): (~) and (b). TlIe pl'~als 

of O-i~sa State GoveTnmenl :ur esta-
bli.hment of Panchavat 3amiti In-
d'l.tr'es hov!' h!'en approved by tl:e 
PI~'l";"g Commission lor 1~62-e3 anlt 
1963-84. 

Dam at T1kkerapara on MahanatU 

1359 r Shrl Ulaka: 
. \. Shrl Ramachandra MaInck: 

Will the Minister of rlann1mt be 
pleMed to refer to the repl:' given to 
Unstarrl'd Question No. ~tl2 On 2nd 
May, 1~~2 and state: 

(a) whether the Investigations bne 
since ~n completed and proiect 
report received by the Planning 
Commission for constructlcn of a 

29 (Ai) LSD-S. 

Dam at 'l'\!tkerapara on Mahanadi 
(Orissa); and 

(b) if so. the result thereon 

The Deputy MlDIster in the Minls-
try of Lab01ll' and Employment anti 
for Plamdng (SbrI C. R. Pattabbl 
Raman): (a) The investigations of 
Tikkerapara project on Maha'Olrli 
have not yet been compieted. The 
Planning Commission has n.;t receIv-
ed a project report of the scheme 
from the State Government 
(b) Does not arise. . 

Dakota AaIrcrash 

1360. SIu1 P. C. Borooah: Will the 
Minister of Defence be pleased to 
state: 

(a) whether it is a fact that aD 
I.A.F. dakota crashed near Jullundur 
On or about 20th March, 1963; 

(b) if so, the number of casualtiEil 
involved; and 

(C) the cause Of the accident? 

The Deputy Minister in the Minis-
try 01 Defence (Sbrl D. R. Cbavan): 
(a) A Vampire aircraft cra,,'lej near 
Jullundur on 20th March, 1963. 

(b) One. 

(c) In accordan!!e with the rul~ 
a Court of Inqwry has been ordered 
to investigate the cause of the Decl-
dent. Full details will be known 
when proceedings of the Court of IIr 
quiry are lI.nallaecl. 

Miners' Quarters 

1361. Shrl Eswara Reddy: Will the 
Minister of LabOur and EmploJment 
be ple!3ed to state: 

(a) at what stage Is the prc.posal 
to revise upwards the cost per unit of 
miners' quarters to be co!:',;tructed In 
all coalfields by the Coal MineN Wo::I-
fare Organisation; and 

(b) when it is likely to be finalised? 

The Deputy Mlnlooter In the Mlnlll-
try of LalJo1Jr and Employment (Shrl 
8.. 1[. Malvl,..): (a) The EXpelts 




